
 March 17, 2025 
 

Three NBFCs surrender their Certificate of Registration to RBI 
 
     The following 3 Non-Banking Financial Companies (NBFC) have surrendered the 
Certificate of Registration (CoR) granted to them by the Reserve Bank of India (RBI). 
The RBI, in exercise of powers conferred on it under Section 45-IA (6) of the Reserve 
Bank of India Act, 1934, has therefore cancelled their CoR. 
 
i) Cancellation of CoR due to exit from Non-Banking Financial Institution (NBFI) 
business: 
 

Sr. 
No. 

Name of the 
Company 

Registered Office 
Address 

CoR No. 
CoR 
Issued on 

Date of 
Cancellation 
of CoR  

1 R V Techno 
Investments 
Private Limited 

R-87, Greater Kailash 
Part-1, South Delhi, New 
Delhi - 110048 

14.00716 April 30, 
1998 

January 27, 
2025 

2 Panghat 
Finance 
Company 
Private Limited 

1st Floor, Hasnu Market, 
Near Canara Bank, GT 
Road, Sasaram, Rohtas, 
Bihar -821115 

B-15.00035 November 
07, 2001 

February 05, 
2025 

3 Walton Street 
India Finance 
Private Limited 

Unit No 215, The Capital 
G-Block, Bandra Kurla 
Complex, Behind ICICI 
Bank, Plot No C-70, 
Bandra E, Mumbai, 
Maharashtra - 400 051 

B-13.01975  November 
18, 2016 

February 06, 
2025 

 
 

 
 
 
 
 
 
              (Puneet Pancholy)   
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